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l.he requirl:'ments of Boeing-737 opera-
tions are under preparation. The 
work will be expedited. 

As an interim measure, a temporary 
shed is being provided to accommo-
date the security cleared passengers. 

News-item I4egarding DistributlJon 
Plan 

952. SJ-IRI P. M. SA YEED: Will the 
Minister of COMMERCE, CIVIL SUP-
PLIES AND COOPERATION be 
pleaserl to s ta te: 

(a) whether it is a fact that Gov-
ernmcnt plan for public distribution 
scheme fOl'mulated under the guid-
ance of Ministry has beem stal~ by 
powerful vested interests as appeared 
in the 'Hi'(ldustan Times' dated 28th 
September, 1978; 

(b) if not, whether the Ministry 
had completed all the formalities and 
was ready for implementation; and 

(c) if not. what is the rea.son for 
delay? 

THE MINISTER OF STATE IN THE 
MINISTiRY OF COMMERCE AND 
CIVIL SIJPPLIES AND COOPERA-
TION (SHRI KRISHNA KUMAR 
GOYAL): (a) to (c). A statement is 
placed 011 the Table of the House. 
[Placed in Library. See No. LT-2851/ 
78) 

Checking by Customs Ofticials at 
Airports 

953. SHRI P. M: SAYED: Will the 
Minister of FINANCE be pleased to 
state: 

(a) whether it has been brought to 
the notice of Government that cus-
toms officials at the airports in 
India are not checking the luggag7 .of 
each and every person who V1S1ts 
India or who leaves for foreign coun-
tries; and 

(b) which are the categories whose 
luggage is not searched at the air-
ports? 

THE MINISTER OF STATE IN THE 
I'IlINIST}tY OF FINANCE (SHRI 
5A'lISH AGRAWAL): (a) and (b). 
Bonafied baggage of passengers travel-
ling by air is examined only selec-
tively and on the basis of such of 
factors as information received 
against them, the place frem where 
the passenger arrives, the number and 
type of the baggage brought by him, 
etc. 

The baggage of the following digni-
tories is not subject to Customs exa-
mination:-

PreSIdent of India; 
Vice-President of India; 

Governors of States; 

Heads of the Foreign and Com-
monwealth States; 

Diplomatic Officers of the Foreign 
and Commonwealth; 

Diplomatic MiSSions accredited to-
India and Foreign; 

Consular Officers de-carrier pos-
ted in India; 

AbolitiOn of central Sales Tax 

954. SHRI AINTHU SAHOO: Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether the Central Govern-
ment are going to abolish .the Central 
Sales Tax in view of the mandate 
given by the people to Janata Gov-
eI'\1ment in the last election; and 

(b) if so, from which date? 

THE MINISTER OF FINANCE 
~SHRI H. M. PATEL): (a) and (b). 
The Central sales tax levied on inter-
State sales of goods is complemen.tary 
to the levy of local sales tax by States 
and revenues accruing therefrom 
have also bC2n assigned to the States 
under the Constitl.ltion. It is consider-
ed that not much purpose will be 
served by abolishing Central sales tax 
tn isolation. Discussions on the pro-
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posal to re-place- sales tax (both state 
und Central) by excise duty have been 
held. with the state Governments. The 
State Governments generally are re-
luctant to accept the proposal. It is 
propo~E'd to ha\'e further discussions 
with the States and to persevere in 

our efTorts. , 
Export of Iron Ore and Manganese 

[!55. SHRI \'IJAY KU?vIAR ~. 

PATIL: Will the Minister of COM-
:VIERCE. CI\'IL SUPPLIES AND CO-
OPERA TlON be pleased to state: 

(a) whether it is a fact that the 
Mineral and Metal Trading Corpora-
tion is looking for new markets for 
iron ore in the face of competition 
and falling world demand; 

(b) if so, furnish details of the 
contracts finalised SO far for export 
Of iron ore and manganese ore fOr cur-
rent year and phasing for the next 3 
years with traditional buyer and new 
buyers; 

(c) whether it is a fact that be-
cause of the keen competition in the 
international market for manganese 
and iron ore an export of these items 
is likely to witness a substantial fall 
during the current year effectIng the 
mining activities; and 

(c) if so, what steps are being tak-
QII in the matter? 

THE MINISTER OF STATE IN THE 
lIINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG;: (a) Yes, Sir. 
Efforts are being made to enter new 
markets and also increase shipments 
to existing markets. 

(b) A beginning has been made by 
exporting iron ore to China. United 
Arab Emirates and Abu-Dhabi and 
high grade manganese ore to Taiwan 
,!Od medium grade manganese ore to 
West EUrope. AlSo additional ton-
nages of iron ore have been ne-
gotiated with South Korea, 
Yuga<;lavia. G.D.R. and CzechO-
slovakia and maganese ore with 
North Korea, South Korea and Czecho-
slovakia. [t will not be in com-

mel'cial interest to give details of. 
('onlracts. 

(e) No. Sir. 

(d) Does not arise, 

Quick Air Resenation Scheme 

fJ56. SlIRI VIJAY KUMAR N. 
FA TIL: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
slate: 

(a) whether it is a lact that the 
Air India and Indian Airlines are 
jointly planning to introdUCe a system 
raYed quick reservation schemee 
early next year; 

(b) if so, fUrnish details of the 
schemes, proposed time phasing f_ 
its execution the order of eXpenditure 
proposed a'nd rationale thereof; and 

(c) what is the reaction of the em-
ployees to the schemes? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURUSH().. 
TTAM KAUSHlK): (a) and (b). Air-
India and Indian Airlines are jointly 
::llanning to introduce the Computer 
System for quick reservations. At 
pr~sent. Air-India is partiCipating ill 
the British Airways Computer System 
fer providing computerised reserva-
tions facilities to Air-India stations ill 
UK. Europe and USA. This ('ompu· 
:erised reservations facility is propos-
t'd to be extended to Indian stations of. 
Air-India. Subsequently, the reserva~ 
lions syslem for all stations of Air-
India including those in UK, Europe 
.'nd USA will be transferred to the· 
Computer System to be installed in 
India for serving the need of both Air-
India and Indian Airlines, severinc 
links from British Airways. The Corr-
porations have proposed capital invest-
ment for the Air-India's part at Rs. 
~.50 crores approximately and IndiaD 
Airlines' part at Rs. 4.80 crores. 

(c) The Air Corporations Employees 
UniOn have taken up the issue of in-
troduction of Real Time Computer 




